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LOK SABHA 

Thursday, 23rd February, 1956

The Lok Sahha met at Eleven of 
the Clock

[Mr D eputy-Speaker in the Chair]

O RAL ANSWERS TO 
QUESTIONS

C heck Posts  in Border A reas

*184. Shri K. K. D as: WUl the
Minister of Home AfiEair$ be pleased 
to state whether arrangements for 
stationing check posts for guarding 
the border areas of India with other 
foreign countries are adequate?

The Minister In the Ministry of 
Home Affairs, (Shri Datar): Yes.

Shri K. K. D as; May I know whe
ther these check-posts are manned by 
the police forces of the State Govern
ment, or by our defence policc 
forces ? .

Shri Datar: It would be advisable 
for me not to give any further infor
mation in public interest, on this ques
tion.

Shri K. K. Das: May I know the 
expenditure incurred by Government 
on these check-posts since 1953-54 to 
date?

Shri Datar: As I have stated al
ready. I cannot give those figures 
also here. ‘

Shri S. C. Samanta: May I know 
what further special arrangements 
have been made in the enclaves in the 
border areas?

Shri Datar: I would only say that 
Government have made very effec
tive arrangements.
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Mr. Depoty-Speaker; Next ques

tion
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Mr. Depoty-Speaker: Akeady.
three answers have been given that 
in the public interest, he is not pre
pared to disclose any further infor
mation.
Industrial C redit and Investment 

C orporation

♦185. Shri Bansal: Will the Minis
ter of Finance be pleased to lay a 
statment on the Table showing the 
work done by the Industrial Credit 
and Investment Corporation in grant
ing loans or underwriting share capi
tal ?

The Minister of Revenue and De
fence Expenditore (Shri A. C. Gnha):
The information asked for is being 
collected.

Shri Shree Narayan Das : May I
know the share that the Government 
of India have taken in this corpora
tion ?

Shri A. C. Goha : There is no share 
for the Government of India. The 
Government of India only gave an 
interest-free loan of Rs. crores.

E. M. E. W orkshops

*186. Shri Gidwani: Will the Mi
nister of Defence be plased to state;

(a) whether it is a fact that notices 
of discharge issued to the civilian em
ployees in Army’s Electrical and 
Mechanical .Engineering workshops 
have been withdrawn;

(b) the total number of employees 
working there ; and

(c) the number retrenched so far?

The Minister of D^ence Organisa
tion (Shri TyapX: (a) Yes. in almost 
all cases.




